CENTRAL ELECTRICITY REGULATORY COMMISSION

Review Petition No. 9/RP/2024 alonqg with IA No. 19 of 2024

NEW DELHI
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Record of Proceedings

The matter was heard through a virtual hearing.
2. The matter could not be taken up for hearing due to a paucity of time.

3. The interim protection granted by the Hon’ble High Court of Delhi in its
Judgement dated 10.01.2024 in W.P. (C) No. 194 of 2024 shall continue till further
order.

4. This Review Petition will be listed for hearing along with Review Petition No.
25/RP/2025 on 28.4.2026.

By order of the Commission
Sd/-

(T. D. Pant)

Joint Chief (Law)
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